
_2-

CENTRAL.ADM INISTRAT1VE TR1BUNAL, PR 1NCI PAL BENCH

■ ,_v. OA Mo. 1 475/98

Mew Delhi this thre- 't 2 th ■ day of August . 1998.

HON'BLE MR. N. ■SAHU. MEMBER (A)
HON'BLE DR. A. VEDAVALL1 , MEMBER (J)

B.S. Saxena.
S/o Late Shri Mavnit Rai .
R/o T-7. AtuI Grove Road,

ew Delhi .

By Advocate Shri D.R. Gupta)

App1 i can t

-\/e r s u 8 -

Union of India through
Secretary,
Ministry of Communicat ions
D/Telecom, West Block-1 ,
Wing No.2. R.K. Puram.
Mew Delhi . . . .Respondent

ORDER (ORAL)

HON'BLE MR. N. SAHU, MEMBER (A):

Learned- counsel for the appI icant requests for

permission of the Court to v/i thdraw the O.A. wi th l iberty to

fi le a fresh O.A. Permission is granted and the O.A. is

dismissed, as wi thdrawn.
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(Dr. A. Vedava i 1
Member (J)

i  ) (M. Sahu)
Member (,A)
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